THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:45 PM
[ For Friday,16th August 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1  WP(C)/6964/2018 BAIKUNTHA DUWARA MS. P BHATTACHARYA GA, ASSAM
Versus MR. A BARUA
THE STATE OF ASSAM AND 4 ORS. MS. G GOSWAMI
2 WP(C)/1056/2024 JITUMONI SAIKIA MR. D P BORAH GA, ASSAM
Versus MS. S BORO MR. R ] DAS (r-6)
THE STATE OF ASSAM AND 5 ORS MR B PAUL SC, GHC
3 WP(C)/2125/2024 RAMANANDA SARMA MR. K N CHOUDHURY MR. M ] BARUAH (r-5)
Versus MR. | AHMED MD. S ALOM (R-4)
THE STATE OF ASSAM AND 5 ORS MR. R M DEKA MR. M S ALAM (R-4)
MS N MAHANTA MR. A. ALI (r-5)
N GAUTAM SC, SEC. EDU.

MS SABINA AHMED

LEAVE NOTE OF ADVOCATES FOR 16/08/2024

1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MR S SARMA 16-07-2024 To  15-09-2024
3) MS. N M DEKA 17-07-2024 To  20-12-2024
4) MR. V K CHOPRA 14-08-2024 To 16-08-2024
5) MS. B CHOWDHURY 07-08-2024 To 16-08-2024
6) MR D K DAS 12-08-2024 To 16-08-2024
7) MRS. U CHAKRABORTY 08-08-2024 To  22-08-2024
8) MR. B KJAIN 09-08-2024 To 16-08-2024
9) MR H MAURYA 09-08-2024 To 16-08-2024
10) MR. B CHOUDHURY 08-08-2024 To 17-08-2024
11) MR R GOENKA 07-08-2024 To  23-08-2024
12) MS. A BHATTACHARYYA 12-08-2024 To  30-08-2024
13) MR. S K SAHARIAH 09-08-2024 To  22-08-2024
14) MR. M H RAJBARBHUIYAN 09-08-2024 To 16-08-2024
15) MR. H. BURAGOHAIN 12-08-2024 To 16-08-2024
16) MS. B CHOWDHURY 17-08-2024 To  26-08-2024
17) MS.SHOMA DASGUPTA 13-08-2024 To  10-09-2024
18) MS SUPRIYA DASGUPTA 13-08-2024 To  10-09-2024
19) MR D C K HAZARIKA 14-08-2024 To  20-08-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010222442018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010032052024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010074322024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Friday,16th August 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1  WP(C)/1006/2018 DILIP BORA MR. S K GOSWAMI MR. T. ] .MAHANTA(R-8-13)
Versus MR. N BARMAN MR D. K. DAS
THE STATE OF ASSAM AND 14 ORS. MR. A KALITA MS. B. HAZARIKA (R-
6,7,8,9,13)
MR. D. MAHANTA (R-
7.8,9,13)
MR. H .BETALA
MR C KUMAR
SC, IRRIGATION
2 WP(C)/3737/2018 MUKUL SAIKIA MR. R SARMA MS. A BHUYAN
CAVT. NO.0361/2018 Versus MRS. G M D BAISHYA SR GA,ASSAM
THE ASSAM STATE HOUSING BOARD FOR CAVEATOR
AND 3 ORS.
3 CRL.A())/108/2022 SIMOL DALU @ MANGAL DALU MR SUPRATIM DEB PP, ASSAM
3Y11 M 24 D :WITH OFFICE Versus PURKAYASTHA (AMICUS
NOTE, LCR 4 FILES, P.B.-2 THE STATE OF ASSAM CURIAE)
4 Crl.Pet./142/2023 BISWAJIT MAHANTA MS. B MAHANTA PP, ASSAM
Versus MR. P K SARMA
THE STATE OF ASSAM AND ANR MS M KAKOTY
MS. B BHUYAN
MS R SAHIN
5 WP(C)/3001/2024 ATIFUR RAHMAN MR A ALI GA, ASSAM
Versus MS. M KHATUN
THE STATE OF ASSAM AND 4 ORS.
LEAVE NOTE OF ADVOCATES FOR 16/08/2024
1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MR S SARMA 16-07-2024 To  15-09-2024
3) MS. N M DEKA 17-07-2024 To 20-12-2024
4) MR. V K CHOPRA 14-08-2024 To 16-08-2024
5) MS. B CHOWDHURY 07-08-2024 To 16-08-2024
6) MR D K DAS 12-08-2024 To 16-08-2024
7) MRS. U CHAKRABORTY 08-08-2024 To 22-08-2024
8) MR. B K JAIN 09-08-2024 To 16-08-2024
9) MR H MAURYA 09-08-2024 To 16-08-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010033902018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010120042018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010209452022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010032362023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010115152024

MR. B CHOUDHURY

MR R GOENKA

MS. A BHATTACHARYYA
MR. S K SAHARIAH

MR. M H RAJBARBHUIYAN
MR. H. BURAGOHAIN
MS. B CHOWDHURY
MS.SHOMA DASGUPTA
MS SUPRIYA DASGUPTA
MR D C K HAZARIKA
MR M Z AHMED

MS B DUTTA
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:45 PM
[ For Friday,16th August 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1  WP(C)/3544/2018 RAJU ROY MR. A CHAMUAH GA, ASSAM
Versus MR. U SAIKIA MR D DEKA (R5)
THE STATE OF ASSAM AND 3 ORS. MR. S D ROY MR S A HUSSAIN (R5)
MS. K BARPUJARI MR N J KUMAR (R5)
2 WP(C)/3682/2018 ILA TUMUNG AND 9 ORS. MR. M KHAN SC, PNRD
Versus A HUSSAIN GA, ASSAM
THE STATE OF ASSAM AND 8 ORS. KAKALI DEVI MR. K K PARASAR(R3)
MR. G BORDOLOI (R-6,7,8)
SC, FINANCE
3 WP(C)/6995/2023 UNION OF INDIA AND 3 ORS. MS. B SARMA
Versus

SHRI THAGIRAM NATH

LEAVE NOTE OF ADVOCATES FOR 16/08/2024

1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MR S SARMA 16-07-2024 To  15-09-2024
3) MS. N M DEKA 17-07-2024 To  20-12-2024
4) MR. V K CHOPRA 14-08-2024 To 16-08-2024
5) MS. B CHOWDHURY 07-08-2024 To 16-08-2024
6) MR D K DAS 12-08-2024 To 16-08-2024
7) MRS. U CHAKRABORTY 08-08-2024 To  22-08-2024
8) MR. B KJAIN 09-08-2024 To 16-08-2024
9) MR H MAURYA 09-08-2024 To 16-08-2024
10) MR. B CHOUDHURY 08-08-2024 To 17-08-2024
11) MR R GOENKA 07-08-2024 To  23-08-2024
12) MS. A BHATTACHARYYA 12-08-2024 To  30-08-2024
13) MR. S K SAHARIAH 09-08-2024 To  22-08-2024
14) MR. M H RAJBARBHUIYAN 09-08-2024 To 16-08-2024
15) MR. H. BURAGOHAIN 12-08-2024 To 16-08-2024
16) MS. B CHOWDHURY 17-08-2024 To  26-08-2024
17) MS.SHOMA DASGUPTA 13-08-2024 To  10-09-2024
18) MS SUPRIYA DASGUPTA 13-08-2024 To  10-09-2024
19) MR D C K HAZARIKA 14-08-2024 To  20-08-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010115642018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010113162018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010264172023
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